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2 C.P. No. 552/2021

ORDER (Oral)
Hon’ble Mr. R. N. Singh, Member (J):

At the outset, Sh. Yogesh Sharma, learned counsel for

the petitioner submits that the directions of this Tribunal have
already been implemented. In view of the submissions of Sh.
Yogesh Sharma, learned counsel for the petitioner, the

Contempt Petition is closed. Notices are discharged.

(R.N. Singh) (A.K. Bishnoi)
Member (J) Member (A)
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